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BEFORE NATIONAL GREEN TRIBUNAL, NEW DELHI
Wik ik hrkE
AFFIDAVIT
EA-24 OF 2021
IN
ORIGINAL APPLICATION NO. 989 OF 2019
Ved Prakash Aggrawal (In person )

Versus
Municipal Commissioner, Nagar Nigam Ghaziabad.
I, Ved Prakash Aggarwal aged about 56 years Months , S/o Late
Sh. Raghubar Dayal Rfo C-16, Sector 3, Chiranjeev Vihar, Ghaziabad —

201002, Uttar Pradesh, do hereby solemnly affirm and state as under:-

1.  That | am the Applicant in above mentioned matter and well
conversant with thalfar::ts of the case and hence am
competent to swear to this affidavit in support of the
accompanying Application.

2. That | have complied the direction given above mentioned

ath €
02 % Execution Application No 24 Of 2021 In original application

Delhi Admn,

Celhi

NO. 989 of 2019 by the Hon'ble National Green Tribunal |
New Delhi principle bench on dt. 08/08/2021 .

That | have sent the particulars of the operation of 14 illegal
dairies in Sector -2, and sector 3, Chiranjiv Vihar Ghaziabad

to Municipal Commissioner, Nagar Nigam Ghaziabad and é: >
P e U R AP



Chairman, Uttar Pradesh Pollution Control Beard on his
official email id on dt 08/09/2021 .

ﬁfélb‘"ﬂ:’

DEPONENT
VERIFICATION

Verified at Ghaziabad on 10 th day of September 2021, that the
contents of para 1 to 3 of my above affidavit have been read over to me
in my vernacular and are true and correct to my knowledge and belief, no

part of it is false and nothing material has been concealed there from.

%E}ma,’

ESTED
ATT e

-3
¥ QATH GGMMIESEUHE.
EIAD KUMAR, ADVOCATE

2w DELHI INDIA)Y
. M| NEW
; CABINNe. %
.1.0, Lane, Azod Bhawan Roa
New Delhi-110 002




Annexure-1 3

9/9/21, 8:07 PM Yahoo Mail - Compliance letter In OA 989 of 2019 in EA 24-2021 order passed on 08/09/2021 by the Hon ble national Green tribun...

Compliance letter In OA 989 of 2019 in EA 24-2021 order passed on 08/09/2021 by the
Hon'ble national Green tribunal , New Delhi

From: Ved Aggarwal (ved_aggarwal016@yahoo.co.in)
To: gzb.nagarnigam@gmail.com

Date: Thursday, 9 September, 2021, 08:06 pm IST

Sir,

please find the attachment.

Ved Prakash Aggarwal

Mobile No 9873084288

letter to municipal commissioner.pdf
250.7kB
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dg YHTI IRTATA H-16,9dex3, FRoiafagR, MiSTamETe 201002 |
(FATSTRIAN) soval :ved_aggarwal016@yahoo.co.in
Ao o 9873084288 |

By email Dated 09/09//2021
To,
The, Municipal Commissioner,
Nagar Ngam Ghaziabad .

Sub:- In relation of Removing and taken action against illegally Animal Dairies In
Sector-2 And 3, Chiranjiv Vihar Ghaziabad , order passed by Hon ble National
Green Tribunal , new delhi In OA 989 of 2019 Ved Prakash Aggarwal Versus
Municipal Nagar Nigam , Ghaziabad on dt 08/10/2020 and Execution
Application 24 of 2021 order passed on 08/09/2021 |

Sir,

| have provide the information / particulars of the 14 illegally Animal Dairies In
Sector-2 And 3, Chiranjiv Vihar Ghaziabad compliance the order passed by the
Hon'ble National Green tribunal , New Delhi In EA 24 of 2021 In OA 989 of 2019 on

dt 08/08/2021 as under............

S.NO | Name & Address No.of Penalty imposed by
Animals the Regional Office,

Uttar Pradesh

Pollution Control

Board , Ghaziabad

1 Inder Mohan Sharma 13 1,65,000.00

IR BT 99 g1 fearferar ag &,~maq b i @ fear |



dg YHTI IRTATA H-16,9dex3, FRoiafagR, MiSTamETe 201002 |
(AT s0%eT : ved_aggarwal016@yahoo.co.in

|10 H0 9873084288 |
A-3, Sector-2, Chiranjiv Vihar

, Ghaziabad .

2 Jitender Nagar 14 1,65,000.00
392, Sector-2, Chiranjiv Vihar

, Ghaziabad .

3 Ravindera S/O Shri Jagan | 15 1,65,000.00

Singh , Sector 3, Chiranjiv

Vihar Ghaziabad.

4 Hari Kishan , A-1,2,3, Sector- | 22 1,65,000.00
3, Chiranjiv Vihar,
Ghaziabad.

5 Deepak Chaudhary, Sector-3, | 7 1,65,000.00

Chiranjiv Vihar , Ghaziabad.

6 Kiranpal Singh, Sector-3, |7 1,65,000.00

Chiranjiv Vihar, Ghaziabad.

7 Brahm Singh, Plot Nambi -5, | 10 1,65,000.00
Sector -2, Chiranjiv Vihar ,

Ghaziabad.

8 Premveer Singh, B-3, Sector- | 12 1,65,000.00
2, Chiranjiv Vihar ,

Ghaziabad.

IR BT 99 g1 fearferar ag &,~maq b i @ fear |



Jc YhTI 3T

-16,AFex3, RRSiafagR, MTAamEre 201002 |

(AT s0%eT : ved_aggarwal016@yahoo.co.in
Hio H0 9873084288 |

9 Run singh, B-1, Sector -2, | 10 1,65,000.00
Chiranjiv Vihar , Ghaziabad

10 Sunder Yadav, C-4, Sector -2, | 10 1,65,000.00
Chiranjiv Vihar, Ghaziabad.

11 Dinesh Kumar, Plot No-447, | 11 1,65,000.00
Sector -2, Chiranjiv Vihar
Ghaziabad.

12 Gyanveer, Plot No-445, | 10 1,65,000.00
Sector 2, Chiranjiv Vihar,
Ghaziabad.

13 Jaipal , Plot No-445, Sector - | 7 1,65,000.00
2, Chiranjiv Vihar,
Ghaziabad.

14 Asharam, Sector -2, Chiranjiv | 7 1,65,000.00
Vihar, Ghaziabad.

mentioned illegal dairies as soon as possible .

| , request to you kindly remove and take the

action against

the above

IR BT 99 g1 fearferar ag &,~maq b i @ fear |



dg YHTI IRTATA H-16,9dex3, FRoiafagR, MiSTamETe 201002 |

(FATSTRIAN) soval :ved_aggarwal016@yahoo.co.in

Hio o 9873084288 |
It is requested you that kindly immediately comply the order passed by the

Hon'ble National Green tribunal , New Delhi . due to which, it may be maintained
the trust of public in such kind of passing order by institutes like Hon'ble National
Green Tribunal , New Delhi and it may be maintained the reputation/ prestige of

these institutions.
Enclosed :- as above
Thanking you
Ved Prakash Aggarwal

( Applicant )

Digitally signed by VED PRAKASH
AGGARWAL

DN: C=IN, O=Personal, T=0276,

V E D 0ID.2.5.4.65=07d51ab97f43ba4a735000840
9329a6dc79491de88b66a87ad2al8a45535¢
24a, PostalCode=201002, S=Uttar Pradesh,

SERIALNUMBER=f38ab696f37e84cc819866
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Annexure-2 8

9/9/21, 8:17 PM Yahoo Mail - Compliance letter in OA 989 of 2019 in EA 24 of 2021 order passed by the Hon'ble National Green Tribunal, New Delhi

Compliance letter in OA 989 of 2019 in EA 24 of 2021 order passed by the Honble National
Green Tribunal, New Delhi

From: Ved Aggarwal (ved_aggarwal016@yahoo.co.in)
To: chairman@uppcb.in

Date: Thursday, 9 September, 2021, 08:16 pm IST

Sir/ Madam,

Please find the attachment.

kind regards.
ved prakash aggarwal

Mobile No 9873084288

letter to chairman.pdf
226.6kB

order on dt 9.9.2021_page-0001.jpg
525.5kB
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dg YHTI IRTATA H-16,9dex3, FRoiafagR, MiSTamETe 201002 |
(FATSTRIAN) soval :ved_aggarwal016@yahoo.co.in
Ao o 9873084288 |

By email Dated 09/09//2021
To,
The Chairman,
Uttar Pradesh Pollution Control Board,
T.C. 12 V, Vibhuti Khand, Gomati Nagar, Lucknow-226010 U.P.

Sub:- In _relation of Removing and taken action against illegally Animal Dairies In
Sector-2 And 3, Chiranjiv Vihar Ghaziabad , order passed by Hon ble National
Green Tribunal , new delhi In OA 989 of 2019 Ved Prakash Aggarwal Versus
Municipal Nagar Nigam , Ghaziabad on dt 08/10/2020 and Execution
Application 24 of 2021 order passed on 08/09/2021 |

Sir,

| have provide the information / particulars of the 14 illegally Animal Dairies In
Sector-2 And 3, Chiranjiv Vihar Ghaziabad compliance the order passed by the

Hon'ble National Green tribunal , New Delhi In EA 24 of 2021 In OA 989 of 2019 on

dt 08/08/2021 as under............
S.NO | Name & Address No.of Penalty imposed by
Animals the Regional Office,
Uttar Pradesh
Pollution Control

Board , Ghaziabad

IR BT 99 g1 fearferar ag &,~maq b i @ fear |



dg YHTI IRTATA H-16,9dex3, FRoiafagR, MiSTamETe 201002 |
(AT s0%eT : ved_aggarwal016@yahoo.co.in

|10 H0 9873084288 |
1 Inder Mohan Sharma 13 1,65,000.00

A-3, Sector-2, Chiranjiv Vihar

, Ghaziabad .

2 Jitender Nagar 14 1,65,000.00
392, Sector-2, Chiranjiv Vihar

, Ghaziabad .

3 Ravindera S/O Shri Jagan | 15 1,65,000.00

Singh , Sector 3, Chiranjiv

Vihar Ghaziabad.

4 Hari Kishan , A-1,2,3, Sector- | 22 1,65,000.00
3, Chiranjiv Vihar,
Ghaziabad.

5 Deepak Chaudhary, Sector-3, | 7 1,65,000.00

Chiranjiv Vihar, Ghaziabad.

6 Kiranpal Singh, Sector-3, |7 1,65,000.00

Chiranjiv Vihar, Ghaziabad.

7 Brahm Singh, Plot Nambi -5, | 10 1,65,000.00
Sector -2, Chiranjiv Vihar ,

Ghaziabad.

8 Premveer Singh, B-3, Sector- | 12 1,65,000.00

2, Chiranjiv Vihar ,

IR BT 99 g1 fearferar ag &,~maq b i @ fear |



Jc YhTI 3T

SEIERED

11

-16,AFex3, RRSiafagR, MTAamEre 201002 |

govaT :ved_aggarwal016@yahoo.co.in

|10 0 9873084288 |

Ghaziabad.

Run singh, B-1, Sector -2,

Chiranjiv Vihar , Ghaziabad

10

1,65,000.00

10

Sunder Yadav, C-4, Sector -2,

Chiranjiv Vihar, Ghaziabad.

10

1,65,000.00

11

Dinesh Kumar, Plot No-447,
Sector -2, Chiranjiv Vihar

Ghaziabad.

11

1,65,000.00

12

Gyanveer, Plot No-445,
Sector 2, Chiranjiv Vihar,

Ghaziabad.

10

1,65,000.00

13

Jaipal , Plot No-445, Sector -
2, Chiranjiv Vihar,

Ghaziabad.

1,65,000.00

14

Asharam, Sector -2, Chiranjiv

Vihar, Ghaziabad.

1,65,000.00

mentioned illegal dairies as soon as possible .

| , request to you kindly remove and take the

action against

the above

IR BT 99 g1 fearferar ag &,~maq b i @ fear |



dg YHTI IRTATA H-16,9dex3, FRoiafagR, MiSTamETe 201002 |
(FATSTRIAN) soval :ved_aggarwal016@yahoo.co.in
Ao o 9873084288 |

It is requested you that kindly immediately comply the order passed by the
Hon’ble National Green tribunal , New Delhi . due to which, it may be maintained
the trust of public in such kind of passing order by institutes like Hon ble National
Green Tribunal , New Delhi and it may be maintained the reputation/ prestige of

these institutions.
Enclosed :- as above
Thanking you

Ved Prakash Aggarwal

Digitally signed by VED i
VED rdsiccian (Applicant )
DN: C=IN, O=Personal, T=0276,
0OID.2.5.4.65=07d51ab97f43bada
7350008409329a6dc79491de88b
P R ‘ \ K ‘ N 66a87ad2al8a45535c24a,

PostalCode=201002, S=Uttar
Pradesh,
SERIALNUMBER={38ab696f37e8

S H 4cc8198667038f6230d2e5ec5a81
b20155ae00258971475cd4c,
CN=VED PRAKASH AGGARWAL

Reason: | agree to specified parts
of this document
Location: your signing location

here
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S IRGIRIECIES

AT %5/ Enrolment No.: 2017/92002/92612

To

IS BT IFRATET

Ved Prakash Aggarwal

S/O: Raghubar Dayal

C-16

sector 3 chiranjeev vihar
Ghaziabad

Kavi Nagar

Ghaziabad Uttar Pradesh - 201002
9873084288

6T02/50/9Z :27eQ peojumoq

STO0Z/0T/E0 :d¥eQ@ uoelauan

ydeiboloyd yum apod 4O

3T9ehT 3T AT / Your Aadhaar No. :
XXXX XXXX 0276

VID : 9142 1983 5194 6749

Government of India

IS DT IFIRATA

Ved Prakash Aggarwal
<= fifl/DOB: 20/08/1965
go9/ MALE

XXXX XXXX 0276
VID: 9142 1983 5194 6749

ALT FATEITL, AALIT gda=TlsT

22

AADHAAR

=
Government of India

Gchll
m 3MIR YA T Y107 8, AFREGAT &7 =78 |

m TSI T YHI0T 3iierrge A2 SR I o |
m IE U Soldg (+idh Uikl GRT ST G U & |

INFORMATION
m Aadhaar is a proof of identity, not of citizenship.
m To establish identity, authenticate online.
m This is electronically generated letter.

B YR & R H AT § |

m 3T JigsT & ey 3 de-aeerdr darad
T ofTsT 3ol & 39T ghE |

= Aadhaar is valid throughout the country .

m Aadhaar will be helpful in availing Government
and Non-Government services in future .

_______________________________________________ }c_ -
! Hchy &S ggamer st
V.  nGusentiisatonAuonty of ndia
ga:
AT YR T, 16, Faex 3 Rl e, @
IR T - 201002

Address:

S/O: Raghubar Dayal, C-16, sector 3
chiranjeev vihar, Ghaziabad, Ghaziabad,
Uttar Pradesh - 201002

ydeiboroyd ymm apod ¥O

XXXX XXXX 0276
VID: 9142 1983 5194 6749
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FoiE A ikl s in A L e L G

VED
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PRAKASH AGGARWAL
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